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+  FAO(OS) 96/2022

SUNANINA SINGH & ANR.
Through:

VErsus

SITA CHAUDHARY & ORS.

Through:

15
FAO(OS) 97/2022

JMD SUPER INFRATECH PVT. LTD.

Through:

Versus
SITA CHAUDHRY & ORS
Through:

16

FAO(OS) 96/2022 and connected matters

This is a digitally signed order.

IN THE HIGH COURT OF DELHI AT NEW DELHI

Appellants
Mr. Sandeep Sethi, Senior
Advocate, Mr. Arun Bhardwaj,
Senior Advocate, Mr. Vikram
Singh Jakhar, Advocates.

Respondents
Mr. Rishabh Kapur, Advocate for
R-2.

Appellant
Mr. Naman Joshi, Ms. Ankita
Vohra and Mr. Guneet Sidhu,
Advocates.

Respondents

Mr. Akhil Sibal, Senior Advocate
with Mr. Anunaya Mehta, Ms.
Asavari Jain, Ms. Bahuli Sharma,
Mr. Vinayak Thakur, Advocates
for R-1. Mr. A.S. Chandiok,
Senior Advocate with Mr. Nikhil
Singhvi, Ms. Simran Kohli, Mr.
Shikhar Kishore & Ms. Vidushi
Keshav, Advocates.

Mr. Rishabh Kapur, Advocate for
R-20
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+  FAO(OS) 98/2022

M/S DS ROLLING PVT LTD NOW KNOWN AS M/S
KEDAAR METALIKS PVTLTD ... Appellant
Through:  Mr. S.K. Dubey, Senior Advocate
with Ms. Gayatri Nandwani & Ms.
Neharika Dubey, Advocates.

Versus
MS SITACHAUDHARY ANDORS ... Respondents
Through:  Mr. Rishabh Kapur, Advocate for
R-13.
17
+ FAO(OS) 99/2022
INDUSTRIAL CABLES (INDIA)LTD ... Appellant
Through:  Mr. A.S. Chadhiok, Sr. Advocate
with Mr. Nikhil Sanghvi, Ms.
Simran Kohli and Ms. Vidushi
Keshan, Advocates.
Versus
SITACHAUDHRY ANDORS ... Respondents
Through:  Mr. Rishabh Kapur, Advocate for
R-13.
18
+ FAO(OS) 99/2022
INDUSTRIAL CABLES (INDIA)LTD ... Appellant
Through:  Mr. A.S. Chandiok, Senior
Advocate with Mr. Nikhil Singhuvi,
Ms. Simran Kohli, Mr. Shikhar
Kishore & Ms. Vidushi Keshav,
Advocates.
Versus
SITACHAUDHRY ANDORS ... Respondents
Through:  Mr. Akhil Sibal, Senior Advocate
with Mr. Anunaya Mehta, Ms.
Asavari Jain, Ms. Bahuli Sharma,
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for R-1.
CORAM:

HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MR. JUSTICE VIKAS MAHAJAN
ORDER
% 18.04.2023

List on 27.04.2023.

SIDDHARTH MRIDUL, J

VIKAS MAHAJAN, J
APRIL 18, 2023/K

Click here to check corrigendum, if any
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